1) Read Rule 31(d) of. Maharashtra Civil Services (General conditions of
Services) Hules 1981,

2) Read Rule 52 to 57 and its noles of Maharashra Civil Services(Leave) Rule,
1981,

3 Read this office circular Ne.GOS/B-16(11)/32/2021 daled 27042021,

4) Hooble High Court, Letter bearing No.A 120296 43110496 piving
directions that, any kind of leave should not be (agged with concession
i.e Vacation etc.

5) Hon'ble Bumbay High Courts' SOPs and directions issucd from time m rime
regarding funcrioning of Courts in Pune Judicial Districl.

G) Hon'ble Bombay High Courl Letler bearing No. Insp-1/33/2021, dated
16/04,2021 alongwith Clrealar/SOP drd, 16/04/2021

ORDER

Tudicial Officers mentinned in Col. Mo, 2 in Pune District are permitted (o aval
the Summer VacationJudicial ofl for the perind mentioned in Col o3 with
permission to leave head quarrer for the said period.

Judicial Officers mentioned in col. No.4 shall be incharge of the Courl for Civil,
Critninal & Administrative work during the period mentioned in Col nod.

SUMMER VACATTON { Judicial off )
1" wrek 10.05.21 w 160621

2" week 170521 o 23.05.21
39 week  24.05.21 o 30.05.21
47 weak 31.05.21 w 06.06.21

sr. Natne & Designation of | Pertod durfng which | Neme of the Judl. (ficer who ix
No. Judicial Officer - Judicial Offfcers kept-int charge of the Judicial
memtioned inenl. | Officers mentioned in col.No 2
Ne.2 iz allowed during the perind
Sumnmer mentioned in col No, 2
VaceitionJudicial
off and leave head
QUrLers,
1 2 3 . 4
District Jud P
1 |Shr. N. P Dhaote. 31-05-21 BOH tn Shri. B, . Vedpathak,
Frincipal District & Sessions | 06-06-21 ADH & District Judge-2 & Additional
dudge, Fune. . |[LHGQ 7 Days Sessions Judga, Pune.
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Name & Destymation of
Jredicial Offfcer

Period durtng whick
Judictal Officers
Rreniiomned bt col

No.3 iz allowed
Sumumer
Vacarion Judiciol
off and fexve head
guarters,

Nume af the Judl. Officer who is
kept-in charge of the Judicial
Officers mentdored in col. No.2

during the periad
mentipned in col.No.3

Shri. 5. 5. Gogavi, -
Cristrict Judge-1 & Additinnal
=essions Judge. Fune.

24-015H BOH ta
GE-06-21 A0H &
LT 14 davs

24-05-21 to 30-08-29

Shr. M. B, Pumwar,

Drigtrict Judge-5 & Additiana!
Sessions Judge, Pune.

31-05-21 to 06-06-21

Smt. A W Fotla,

Drigtrict Judge-3 & Additianal
Sassions Judge, Pune.

Shn. 5. 5. Vedpathak,
District Judga-2 & Additional
Bessionz Judge, Pune.

17-05-21 BOH to
30-05-21 A0H &
LHZ 14 days

17-05-21 to 23-05-21
Shr. 5. 5. Gosavi,

Chistrict Judpe-1 & Additional
sessions Judge, Puna.

24-05-21 to 30-05-21

Shri. G. G. Bhalshandra,
Duistrict Judge-8 & Additional
Sessions Judge, Puna.

Smt. A Y Rotte,
District Judge-3 & Additipnal
Sessions Judge, Puna.

17-0521 80H to
30-05-21 ADH &
LHG 14 days

17-05-21 to 23-08-21

Shri. W K. Yawalkar,

District Judge-4 & Additional
Sessions Judge, Pung.

P4-05-21 to 30-05-21

Shri. B. H, Gwalani,

District Judga-12 & Additional
Seasions Judge, Pune.

Shri. W, K Yawalkar,
District Judge-4 & Additional
Seasions Judge, Fune.

24-05-21 BOH 1o
06-08-21 ACH &
LHG 14 days

24-03-21 fo 30-05-21

armt. R. W, Adane,

Cistrict Judge-13 & Additional
Sessions Judge, Pung,

31-05-217 to 08-06-21

shr. P. B Ashiurkar,

Cistrict Judge-18 & Additronal
Sessions Judge, Pune
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8r. Nume & Desiynotion of | Period during which | Name of the Judl, Officer wh is
No. Judicial Offtrer . yJudicial Officers | kepi-in charge of the Judicial
mentioned incol. | Oficers mentioned in colNo.2
No.2 15 allowed during the period
Summer mentoned fn col.Ne. 8
YacatienJudicial
aff and leave head
GEUTFEETS.
& |Shr. M. R. Purwar, 17-05-21 BOH to ohri. J. N. Raje,
District Judge-5 & Additional  |23-05-21 ADH & Dislrict Judge-7 & Additional
Sessions Judge, Fune. LHG 7 days Sessions Judge. Puna.
7 |Shn 5. H Mavandar, 24-05-21 BOH ta Shri. A. Y. Thatte,
Digirict Judge-G & Addifional 30-05-21 A0H & District Judge-14 & Addticnal
Bessions Judge, Pune. LHQ 7 days Sessions Judge, Pune
{(M.C.OCA (M.C.0.C.A)
B |Shri. ). M. Haja, 24-053-21 BOH to 24-05-721 to 30-08-21
District Judge-7 & Additional |06-08-21 AOH & Shri. 5. M. Sanawane, _
Seasions Judge, Pune. LHZ 14 days District Judge-16 & Additional
Sessions Judge, Pune
21-05-21 to 08-08-21
Shri, G. . Bhalchandra,
District Judge-8 & Additional
Bessions Judge, Pune.
9 |&hr. G. . BEhalchandra. 17-058-21 BOH to Shn. v K. Yawalkar,
District Judge-8 & Additional |23:05-21 AOH & District Judge-4 & Additional
Sessions Judge, Pone. LHZ ¥ days Seasions Judgs. Pune.
10 [Shri A M. Sirsikar, 10-05-21 BOH o - (10-05-21 to 16-05-21
District Judge-9 & Additional  (156-05-21 AQH Shri. 3. R. Navandar,
SeEsions Judge, Pune. & District Judge-6 & Additional

{(M.C.O.CA

24-05-21 BOH to
30-05-21 ADH %
LHG 14 deays

Sessions Judge, Fune.
(MC.OCA)

£4-05-21 to 230-05-21

Shr. 3. P Agrawal,

Driztrict Judge-15 & Additonal
Sessions Judge, Pune
(MC.OCA)
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Nurme & Designation of .

Pervd during which

Nawte of the Judl. Officer wha i

No. Joedictal Officer Judicial Officers kepl-in charge of the Judicial
mentioired in col, Cfficers mentioned in ool No 2
No.2 & oilowed during the period
Sumuer mentioned in cal Mo d
Vocation, Judiciol
off and feave head
GIIFLers,
11 |Shri. H. R. Waghmare, 24-05-21BOHto  |24-05-21 tn 30-05-21
Distnct Judge-10 & Additional  |06-08-21 ADH & Shr. P. R. Achturkar,
Sestions Judge, Fune. LHD 14 days Dristrict Judge-18 & Addtional

Sessions Judga, Pune

31-0%-21 to (6-06-21

smt. 5.V Sahare

District Judge-17 & Additicnal
Sessions Judge, Pune

12 |5mt. M. M. Deshpanda, 24-05-21 BOH to 24-05-21 to 30-05-21
Distrct Judge-11 & Additional  |08-06-21 AQH & Smt. 5. K. Bhangdiya-Zawar,
Sessions Judge, Pune LHQ 14 days District Judge-20 & Additional

Degsions Judge, Funs
21-05-21 to DE-[H-F1

Shri. P R. Ashturkar,,

Digtrict Judge-18 & Additional
Sessions Judge, Puna

13 [Shri. 5. H. Gwalani, 17-05-21 BOM to Shn. J. N. Faje,

Digtrict Judge-12 & Addibonal | 23-05-21 ACH & Districk Jutge-7 & Additional
Sessions Judga, Pune. LHO 7 days Sessions Judge, Puhe.

14 |5mt R Adone, 17-05-21 BOH to Shn. H. R. Waghmara,
District Judge-13 & Additional | 22-05-21 ACH & Dislrict Judge-10 & Additional
Sessions Judge, Pune. LHQ 7 days Sessions Judga, Pune.

1% 15hri. A Y. Thatte, 10-05-21 BOH ta Shn. . P Agrawai.

District Judge-14 & Additional |23-05-21 ADH & Districl Judye-15 & Additional
Sessions Judge, Pune LHQ 14 days Sessions Judge, Pune
(MCD.CA} {M.C.O.CA)

B (Shri. G, B Agrawal, 31-058-21 BOH to ahn. 5. R, Navandar.

District Judge-15 & Addibonal | 08-08-21 ADH & District Judge-6 & Additional
Fessions Judge, Pune LHQ ¥ Days Sessions Judge, Pune.
{M.C.0.CA) (MC.O.CA)

L7 |Shri. 5. M. Sonawane, 17-06-21 BUOH to Smt. M. M. Deshpande

District Judge-1& & Additional
Sessions Judne, Pune

23-05-21 A0H &
LHQ 7 days

Districd Jutlge-11 & Additional
Sessions Judge, Puns
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Er. Name & Designation of | Period during which | Name of the Judl, Officer who is
Mo, Judictal Officer _h.ﬁlé:g{g‘:c_{_;_r_ilﬂ_ﬂ?mrs kept-in charge of the Judicial
“mentioned in col. | Officers mentioned in colNo.2
No. 2 iz aliowed during the period
Summer menlionnd i col.No. 2
Vorcentinm, Jeedicial
off and leaqve head
q'l'.lﬂ'l'l'ET'.".i. F.
18 |Smt. & V. Sahara 17-05-21 BOH to 17-05-21 to 23-05-21
District Judge-17 & Additional | 30-05-21 AQH & Shri &. F. Pingle,
Seszions Judge, Pune LHQ 14 days District Jugdge-21 & Additional
' Sessions Judge, Pune
24-05-21 to 30-05-21
Shn. 5. N, Sonawans,
Digtrict Judge-18 & Additional
Sessions Judge. Fune
19 [Shri. P. R. Ashturkar. 17-05-21 BOH to amt. M. M. Deshpande,
Criztrict Judge-18 & Additienal  |23-06-21 ACH & District Judge-11 & Addtional
Sessions Judge, Punes LHG ¥ Daye Sessions Judge, Fune
20 jsmt R U. Malvankar, 17-08-21 BOH ta 17-05-21 to 23-05-21
Gistrict Judge-19 & Additional  [30-05-21 AOH & Shri. 5. P. Fingle,
Sessiona Judge, Pune LHO 14 days Dwstrict Judge-21 & Additional
Sessions Judge, Fune
24-05-21 ta 30-05-21
Shri. P R Ashturkar,
District Judge-1& & Additional
Sessiona Judge, Funa
21 |5Smt S R. Bhangdiya-Zawar, [17-05-21 BOH to Shri. V. R, Jagdale,
Digtrict Judge-20 & Additional |23-05-21 AQH & Agdhoc District Judge-2 &
Bessions Judge, Pune LHLI T days Additional Sessions Judge, Pune
22 |Shri. 5. P Pingle, 24-056-21 BOH Emt. S R. Bhangdiya-Zawar,
District Judge-21 & Additional  |20-05-21 A0H & Diztrict Judge-20 & Addilional
Sessions Judge, Puna LHS 7 days Sessions Judge, Pune
23 |Shn S M. Agarkar, 17-05-21 B{OH to Smt. A, D. Lokhande,
Adhoc District Judge-1 & 2305-21 ACH & Agdhoe District Judge-5 &
Additional Sessions Judge. LHQ 7 days Additional Sessions Judge, Pune
Pune ' :
24 [Shri. WV R, Jagdale, 24.05-21 BOH to Bhri. 5. M. Agarkar,

Adhos District Judge-2 &
Additional Sezsions Judge,
Funa

30-03-21AD0H &
LHG ¥ days

Adhoc Dhstrict Judge-1 &
Additional Sessions Judges, Pune




S Name & Designation of | Pertod duving which | Nume of the Judl, Officer who is
No. Judictal Officer Judicial Cfficers kepi-ir chorge of the Judiciol
mentioned in col. Officers mentioned in cal.No, 2
Wo.2 t5 allowed durtng the perfidd
Summer mentioned in col.No.3
Vircatton Judicial '
off and leave head
quarters.
25 |Sho. V. P Adone, 17-03-21 BOH 1o Smt. A, 0. Lakhanda.

Adhoc District Judga-3 &
Additional Sessions Judge,
Fune

23-05-21A0H &
LHQ 7 days

fdhos District Judge-5 &
Additional Sessions Judge, Pune

26

Shr. AV Kharkar,

Adhoc District Judge-4 &
Assistant Sessions Judge,
Puna

10-05-21 BCOH to
18-05-21 AOH

=

24.05-21 BOH to
a0-05-21 A0H &
LHG 14 days

Shri. T. T Aglawe.
Adho; Distdct Judge-6 &
Agsistant Sessions Judge, Pune

amt A D Lukhande,
Adhog District Judge-5 &
Additional Sessions Judge
Puna

24-05-21 BOH to
30-05-21AC0H &
LHG T days

Shri. V. F Adone,
Adhoc Distnct Judge-3 &
Addtional Sessions Judge, Pune

2B

&hri. T. T. Aglawe.,

Adhos District Judge-6 &
Azsiztant Sessions Judhe,
Puna '

31-05-21 BOH to
06-06-21 A0H &
LHG T days

Shri. R, K. Khomare,
Adhor District Judgae-8 &
Agsistant Sessions Judge, Pung

28

Shr. 0. D. Almale,

Adhos District Judge-T &
Aszistant Sessions Judge,
Fune

17-05-21 BOH to
23-03-1 A0H &

LHG 7 days

Shri. T. T. Aglawe,
Adhoc District Judge-B &
Agzistant Sessions Judge, Pune

Shn. F. K. Khomane,
Adhas District Judge-8 &
Aazistant Sessians Judge,
Pune

17-08-21 BOH to
23-05-21 ACH &
LHGE 7 days

Shri. T. T Aglawe,
Adhac District Jedge-6 &
Azsistant Fessions Judge, Fune
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5r. Name & Designation of | Period durtng which | Name of the Judl, Officer who i
No. Jodictal Officer Judictal Offtcers Lept-in charge of the Judicial
inentioned in col. | OFicers mentioned tr col.No.2
Np. 2 15 allpwed during the period
Suyrmnter mentiomed o enlNo.3
VacationJudicial
off and leove heod
JUarLers.
gmall Gaugez Court, Pung
31 |Smt. M. 5. Bhadane, 17-05-21 BOH Ko Shri. 5. M. Fatil,
Judge, Bmall Causes Court,  [23-05-21A0H & Addl. Judge, Small Causes Cour,
FPune LHQ 7 days Pune
32 |Shr. 5. N. Patil, 24-05-21 BOH 1o 24-05-21 to 27-05-21
Addl. Judge, Small Cauzes 05-06-21 ADH & Shr. v Y. Kulkami.
Court, Pune LHQ 14 days 3" Addl. Judge, Small Causas
Court. Pune.
28-06-21 to A0-N5-21
Smt. 5. 5. Agrawal, .
5" Addl. Judge, Small Causes
Court, Pune. -
21-05-21 to 05-08-21
Smt. H. R. Jadhaw,
€' Addl. Judge, Small Causes
- |Court, Pune
33 |5mt. M. 5. Sahastratracdhe, 24-05-21 BOH to 24-05-21 to 30-05-21
2 pddl. Judge, Small Causes |QE-DB-21 ACH & =mt. 3. G. Agrawal.
Court, Pune. LHQ 14 days 5" Add| Judge, Small Causas
Court. Fung.
31-05-21 to (8-08-21
Shri. A. B. Jadhaw.
T addl. Judge, Small Cauzes
Courl, Puhe.
34 | She, WY Kulkarni, 17-05-21 BOH to Smt. M. 8. Sahasmabudhe,
3 addl. Judge, Smal Causes |23-05-21 AO0H & 2™ Addl. Judge, Small Cﬂuse_s
Court, Pune. LHGQ 7 days Court, Pune.
35 |Shri. M. K. Jeshi, 17-05-21 ECH Lo Smi. 5. 5. Agrawal,

4" Addl. Judge, Small Caysas
Court, Pune

23057211 A40H &
LHG 7 days

5" Addl Judge, Small Causes
Court, Fune.




5. Name & Designation of | Pertod during which | Name of the Judl. Officer whao s
Ne, Judicinl Officer Judicial Officers kept-in chirye of the Judicio]
mentinmed in col Officers mentioned in col No.2
No.2 is ullowed during the period
SHnURer meniioned i col No.3
Vaeotom A Rdiciod
off and leave e
uiriTers,
36 [Smt. 3. G, Agrawal, 31-05-21 BOH ta gmt, H. R. Jadhay,
S addlJudge, Small Causes  |06-06-21 AGH 3 £ addl, Judge, Small Causes
Caurt, Pune. LH2 7 days Court, Pune

37

Smt. H. f. Jadhaw,
6" Add|. Judge, Small Cauges
Court, Pune

17-08-21 BOH to
23-05.2180H &
LHG ¥ days

Bhri. 5. K. Patil,
Addl. Judge, Small Causes Courd,
FLima

38

Shri. A, B, Jadhay
T add | Judge, Small Cauaes
Court. Pune.

17-05-21 BOH to
0-05-21ADH &
LHD 14 day=

17-05-21 to 23-05-21

Smt. M. 5. Sahastrabudhe,
24 Addl, Judge, Small Causes
Court, Pyne,

Z24-05-2 =21
Smt. M. 5. Bhadane,
Judge, Small Cavses Court. Pune

268-05-21 {n 30-05-21

Emt. 5. G. Agrawal,

" Addl. Judge. Small Causes
Court, Puna.

Civil Judgea Senlar Divigion, Fune

Tncharge of all the Cisdl Conres
Sr.Disvm., Pune, GIM & Addl CIN, 32
J¥z of Family mattera, 5 JOs of
13& M.LAct, DISA & (he charge in
respect of conlessivn 14 18 of the
MCOU At during the Swuaymer
Vavation as follews; -

38

Shri. V. W, Mashikkar,
Civil Judge, 3, D.. Pune

31-05-21 BCH 1
(6-06-21 ACH &
LHO 7 days

Shri 5.V Dindakar,
2™ Jt Ciwil Judge, 5. D. & Acdl.
C.M,, Pune
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e Nome & Designation of [ Perind during which | Nane of the Judl Officer who is
No. Jurdicial Officer Judicial Officers kept-in charge of the Judiciol
mentioned tn cal. | Ofjicers mentioned in col, Ne.2
No.2 is allowed during the peried
Spmmer mentioned in col No.3
VacalionJudicial
off and leave head
fuarters.
40 [Shri. M. 5. Agrawal, 24-05-21 BOH to 24-05-21 0 28-06-21_
Jt. Givil Judge, 5. D. & Addl. A0-N5-21 AQH & 5hr. 5. M. A. Sawyad,
C.LM., Funa LHG 7 days 13" Jt. Civil Judge, 3.0 & Addl.
CdM, Pune,
29-05-21 & 30-05-21
Shri W, M. Karhadkar,
g Jt. Civil Judge, 5. D. & Addl.
C.M., Fune
41 |Shri. 5.4 Dindokar, 17-05-21 BOH to Shri. . M. Karhadkar,
2t Civit Judge, 5.0 & 30-05-21 A0H & 5" k. Civil Judge. 5. 0. & Addl,
Addl. C.J.M., Pune LHZ 14 days C.UM., Pune :
42 |Shri. P. G. Deshmukh, 17-05-21 BOH to -05- 21 -
3= Jt..Civil Judge, 5. D. & S-05-21 A0H & Shri. ¥ M. Karhadkar, '
Addl. C.JM., Fune LHO 14 days gt Ciwil Judge, 3. O. & Addl.
C.AM., Pune. '
24-05-21 to 30-D5-21
Smt. H. A, patil.
4 It Civil Judge, S. . & Addl.
C.J.M., Pune
43 |8mt. H. A, patil. 10-05-21 BOH to 10-06-21 1o 18-05-21_
df Jt, Civil Juglge, S. D. & Addl. |23-05-21A0H & Bhr. 5. M. Godse,
C..LN., Pune LHZ 14 days & Jb Gl Judge, 5.0, & Addl.
C.J M, Pune
- 5-21
Shri. . V. Bhende,
12" M. Civil Judge, 5.0 & Addl,
CJdi, Pune.
44 1Shri. V. M. Karhadhar, 10-05-21 BOH o Shri. 5. v Dindokar,

sk Civil Judge, S. D & Addl,
C.JM., Pune

168-05-21 A0H &
LHZ 7 days

20 0. Civil Judga, 5. 0. & Addl.
C. LK., Pune




ar, Name & Designation gf | Period during which | Name of the Judl Officer wi i
Nao, Judicipl Officcr Judicied Officers kept-in charge of the Judicial
mentioned i col. | Officers mentioned in ool Na.2
No.2 15 allowed during the period
Summmer mentioned in col No.3
Vacarion Judicici
off and leove fread
gIaTEeTs,
45 |Ehn. 5. M. Godse, 17-05-21 BOH to 17-06-21 to 23-05-21
& .t Civil Judge, 5.0. & Addl. |20-05-21 A0H & Shri. J. V. Bhenda,
C.J.M., Pune LHGQ 14 days 12" & Civil Judge, 5.0. & Addl,
CJIM, Pune.
24=-05-21 to 268-05-21
Shri. G. R. Patil,
NT N Civil Judge, 5.0. & Addl.
CIM, Pune,
£8-05-21 & 30-05-31
Shri. W M. Karhadkar,
" Jt. Civil Judge, 5. D. & Addll,
C.JM., Pune
45 |Shri. G. R, Patil, 17-05-21 BOH ta amt. K. &, Navandar,,
17 JL Civil Judge, 5.0 & 23-05-21 ADH & 28" Jt. Civif Judge, 5. D. & Addl.
Addl. CJM, Puna. LHQ 7 days .UM, Pune
47 |Shri. J. V. Bhends, 24-05-21 BOH to 24-05-21 to 2B-05-21
127 0 Civil Judge, 5D & 08-06-21 AOH & Shi. 5. M. A Sayyed,
Addl. CIM, Pune, LHQ f4 days 13" Jt. Civil Judge, 5.0, & Addl.
CJM, Pune.
28-05-21 to 08-06-21
shr. &, 0. Kurane,
1770 Civil Judge, 5. D & Addl
C.1M., Pune.
46 |Shn 5. M. A Sayyed, 10-05-21 BOH to 10-05- 05-21
13" Jt. Civil Judge, S.00. & 230521 AOH & Shri. G, R. Patil,
Addl, CJM, Fune. LHG 14 days 1" Civil Judge. 5.0. & Adrl.
: CJn, Fune.
17-05-21 ta 23-05-21
Shri N, 5. Furi,
14" Jt. Civil Judge, 5.0 & Addi.
CIM, Pune.
449 |She. M. 5. Puri, 10-058-21 BCH to amt W J Kore,

14" It Givil Judge. 5.0. &
Addl, CJM, Pune,

16-05-21 ADH &
LHZ 7 days=

19" R Civil Judge, 5.0. & Addl.
CJm, Pune,




r. hNome & Designation of | Period during which | Name of the Judl. Officer who is
No. Judicial Officer Ju:n:[:r:ml Officers kepi-in charge of the Judicial
nwimnned in cal. Offfcers mentioned in col No. £
No.2 is atlowed dutring vhe period
Spmmer mentioned in coLN 3
VacohionJudicial
off and leave head
quUArters, _
S0 |SmL Y. J. Kora, 17-08-21 BOH to Shri. M. &. Puri,
16™ Jt. Civil Judge, S.0. & 23-05-21A0H & 14" Jt. Civit Judge, 5.0 & Addl.
Addl. CUM, Pune. LHG T days CJIM, Pune.
51 [Smt. R. M. Shaikh, 10-05-21 BOH to Shn. R. H. Mathani,
18" Jt Civil Judge, 8 00 & 16-06-21 ACH & 18" k. Civil Judge S. d. & Addl.
Addl. CJ.M, Pung LHQ 7 days C.J M. Puna.
52 |Shri. & D Kurane, 10-05-21 BOH Lo =05 =21
17" K. Civil Judge, 5.0 & 23-05-21 AOH & Shri. A & Tekale,
Addl. C UM, Pune. LHG 14 days 16" i, Civil Judge, 5. O. & Addl.
C.LM., Pune.
17-05:21 fo 23-06-21
Shr. M, A. Pathan,
24" Jt. Civil Judge, 5. 0. & Addl,
CJM., Puna.
£3 |Bhri. R. H. Mathani, 17-05-21 BOH to 3mt. B. M. Shaikh,
18" M. Givil Judge 5. d. & Addl. | 23-05-21 AQH & 16% Jt. Civil Judge, S. [ S.Addl.
C.JM., Pune. LHCGE 7 days C.JM., Pune
B4 |Ghri. A 5. Tekale, 17-05-21 BOM 1o 17-05-21 to 23-05-21
19" Jb. Civil Judge, 5. 0. & A0-05-21 A0H & Ehri. N. A. Fathan,
Addl. G..J.I"u1.: Fune. LHG 14 days 24" It Civil Judge, 5. 0. & Addl,
. ML, Puna,
2405-21 to 30-05-21
Shri. R T. Ingle
25" JU Civil Judga, 5. O, & Addl.
.M. Pure.
85 [Smt. K. k. Pingle, 10-0%-21 BOH to 10-05-21 to 18-05-21

207 Jt Civil Judge, 5. 0. &
Addl. C.AM., Pune.

23-05-21 AQH &
LHS 14 days

smt. M. R. Khanwe,
217 Jt. Civil Judge. 5. D, & Addl.
C.JAM.. Pune,

17-05-21 o 23-05-21

Shr. 1. ¥ Bhende,

12" Jt. Ciwil Judge, 5.0 & Addl,
=JM, Puns.

?
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Se Nanze & Desiynofion of | Period diring which | Name of the Judl, Officer who is
No. Judicial Oficer Judicial Officers kepi-in charge af the Judicial
medtioned in col, Officers mentioned in col.No.2
No.2 is allowed during the period
Suntiner mennoned in col No 3
Vacation Judicial
off and leove heod
guarters.
86 |Smt. M. B Khamws, 17-05-21 BOH to Shri. M. A Pathan,
21% It Givil Judge. 5. 0. & A0-05-21 ACH & 24" Jt. Civit Judge, 5. D. & Addl,
Addl CUM., Puns, LH2 14 days Z.JM., Pune.
ST |Shri. B. D. Sawarnt, 17-05-21 BOH 12 Shri. N. 3. Puri,
229 Jt. Ciwl Judge, 5. 0. & 23-05-21 AOH & 147§t Civil Judge, 5.0 & Addl.
Addl ©.J.M., Fune. LHC 7 days CIW, Pung.
58 [Shri, N. A, Pathan, 10-05-21 BOH to Sml. V. J. Kora,
247 It Civil Judge, 5. 0. & 16-05-21 ADH & 15" &. Civil Judge, 5.0. & Addl.
Addl, CJM., Fune. LHQY 7 days CdM, Pune.
B8 (&hn R T Ingle 10-05-21 BOH to 10=-05-2 -05-
25" Jt. Civil Judga, 2. 0. & £3-05-21 ACH & Shr. R H. MNathani.
Addl. CJ.M. Pune. LHQ 14 days 18" Jt. Civil Judge 5. d. & Addl.
CoNL, Pune.
17-0 -
smt. K. M. Shaikh,
16" Jt. Civil Judge, 5. D. & Addl,
C.M., Pune.
BG |smt K. 5. Navandar,. 24-05-21 BOH to Smt. R. M. Shaikh,
28" 3. Civil Judge, 5. D. & 30-05-21 AQH & 168" Jt. Civil Judge, 3. D. & Addl.
Addl C.JM., Pune LHQ 7 days LML, Pune.
- LEGAL AID, PUNE
B1 |Shri. C. F Bhagwat 17-05-21 BiOH ta Shri. % . Mashikkar
Secretary, Distrct Legal 23-05-21 A0H & GCiwil Judge, 5. 0. & Addl 1M,
Sarvices Authority. Pune. LHOQ 7 days FPune
CJ5D Gourts Pune, (Dealing with family macers sityated gt Family Court
iny, Pune
G2 |8mt G W Jangde-Deshgands, [ 10-08-21 BOH ta Smt. A M. Navandar,

7Ok Civil Judge, 5.0 & Addl.
C.M, Pune

16-05-21 AOH &
LHZ T days

B 0t Civil Judge, 3.0, & Addl.
C.JM., Puna




Sr. Neame & Degignation of | Ferfad during which | Name of the Judl Officer who w
Na. Judicial Officer . Judiciol Officers kepi-in charge of the Jodicil
“entioned in col. | (Offfcers atendioned in col. Ne.2
Nu.2 ix allowed during the period
Sununer mentomed 1 colNo 3
Voea biom Judiciol
off and leave heod
Qrariers.
53 |Smt. A. M. Navandar, 24.05-21 BOH to 24-05-21 tn 28-05-21
& Jt. Civil Judge, 5.0. & Addt. |0&8-06-21 ACH & Smt. 5.V Jangde-Deshpands,
.M., Pune LHEZ 14 days 7" Ut Civil Judge, S.D. & Add.
.M. Pune
28-05-21 to 08-08-21.
Smt H. A patil,
4" Jt. Civil Judge, S, D 8 Addl.
C.JM., Puns
£4 [Smt A A pandula, 17-05-21 BOH 1o Smt, A N. Navandar,
10" Jt. Civil Judge, S.0. & 23-0-M1A0H & " K. Civil Judge, 5.0 & Addl.
Addl CJM, Puna. LHG T days C.JM., Pune
CISD Courts Pune, (Dealing with Cases u/s 138 of N LAct)
B5 |Shri. M. M. Patil 10-05-21 BOH to Shn. Q. M. Mantri,
g 0. Civil Judge, S.0. & Addl. |23-05-21 ACH & 239 It Civil Judge, S D & Addl.
C.J.M., Fune LHG 14 days C.J.M., Puna.
66 |Shri. O. M. Mantn, 24.05-21 BOH to 24-05-21 {o 28-06-21
239 0t Civil Judge, 5. 0. & 06-08-21 ADH A ohr. M. M. Patil
Addl. C.UM.. Pune. LHZ 14 days B~ .t Civil Judge, 5.0, & Addl.
C.LM., Pune.
Shn, Vv 3 Khandbahale,
280 & Civil Judge, S. D & Addl.
. C. M. Pune.
67 rshi . 5. Khandbahale, 10-05-21 BOH to - -09-
26" Jt. Civil Judga, 2. 0. & 2305-21A0H & &hri. B. 0. Dange.
Addl. .UM, PFune. LHQ 14 days 2 K. Civil Judge, 5. 0. & Addl.
C..JM. Fune.
17-058-21 to 23-05-21
Smt. A. P Giradkar,
20" Jt. Civil Judge, 5.0. & Addl.
C. M. Pure.
£8 |Shri. R. D. Dange, 17-05-21 BOH o Smt. A. F. Giradkar,

27" Jt. Civil Judge, 5. D. &
Addl. © .M. FPune.

23-03-21A0H &

LHZ T days

29"t Civil Judge, 5.0, & Addl,

C.J.NM. Pune.




sr. Nome & Designarion of | Perdod during witich | Name of the Judl Officer who is
Ne. Judiciel Offiver Judicicd Officers kept-int charge of the Judiciyl
: menttored i ol Officers mentioned in col No.2
N 2 is allowed during the period
Summer mentioned in col No.3
VaceHon Mudicial
off and leave heod
uTTers,
B |Smt A P Giradkar, 24-05-21 BOHta  |Shh. R. D. Dange.
2g% k. Civil Judge, 5.0. & 3006-21 A0H & |27 Ut Civil Judge, 5. 0. & Addl,
Addl. TLLM. Pune. LHQ 7 daye G0 M. Pung.
CJM & Addl. CJM, Funa
70 |Shri. 8. & Ghorpade, 24-05-21 BOH to (Excluding M H. Azt
Chief Judhcial Magistrate, 05-06-21 ADH & Shr. 5. H. Salunkhe,
Purna. LHQ 14 days Additional Chief Judicial
Manistrals, Pune.
& )
{For Mental Haalth Act)
24-05-21 o 20-05-21
&hr, Y W, Nashikkar,
Givil Judge, 3. D & Addl C.JM.,
Pune.
31-05-21 to 06-08-21
Shri. M. 3 . Agrawal,
Jt Civil Judge, 5. 0. & Addl
.M., Pune
1 |5hri. 5. H. Salunkhe, 17-05-21 BOH to Shn. 5. 8. Ghorpade,

Additienal Chief Judicial
Magistrate, Puna.

2F0-2TADH &
LM ¥ days

" |Chief Judicial Magistrate, Pune.

LD & JMEC, Pune

Charge of Civil and Criminal maners/work of all the Jo.CIIDr % IMFC
including the work uf Juvenile Offenders shall be as per the remund duty
programme bearing Me. 30,2021, dt. 05/05/2021, issued by Chief Judicial
Magistrate, Pune, cupies of which have already been cireulated to all the
JMPC Courts, Pune for their information. However, names of Judicial Officers
and duaties on which they are holding charge are given fur information as
follows, and Arrangement given by CIM, Pune vide Q.No.730/2021 dated
30,/04,/2021.

The remand work of the Shivajinagar police station relabed with Add. C.J.M.
will be attended by the concerned JMFC as per duty allatted by C.JM.during
Summer Vacation/Judicial off.
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e Nante & Destgpation of | Period during which | Name of the Judl. Officer whe is
Na. Judictal Officer - _ Judiciel Offfcers kept-in charge of the Judicial
Mihentithed incol | Officers mentioned in col.No.2
Mo 2 i allowed during the periad
Summer mentioned in col No.3
Vacarion Judictal
eff and lecve heod
Qugarkers.
72 |Smti T. M. Mirale, 17-05-21 BOH to Smt. 5. 5. Ramdin,
M. Civil Judge, J.D. & 23-05-21 ADH & 14" 2t Civil Judge ). D. &
JMFC., Pune {CourtNp3) |LHQ 7 days J.M FC.. Pune.
73 [Shh. P. 3. Jondhale, 24-05-21 BOH to Shri. A 3. Rane,
2t Givil Judge, J.D. & J0-05-21 ACOH & 117 . Civil Judge J. D &
JMFS, Pune { Court Mod)  |LHGQ T days J.MLFCL Pune.

T4 |Emt. A 5. Mujumdar, 17-05-21 BGH 1o Smi 3. R/, Patil,

37 K. Civil Judge, J.D. & 23-05-21 AOH & gt Jt Civil Judge, LD &
J.MFC, Pune {Court WNo.&) LHG T days JM.FC, Puna. (Court Mo. 8)

79 |Shri. 5. B, Ganapa, 17-05-21 BOH to 17-05-Z1 to 23-06-21
A0 gt Civil Judge, 1D & A0-0-M1 AOH & Shr. P. 3. Jondhale,
JMFC.. Pune (CourtMo. 7} |LHZ 14 days 27 k. Civil Jugge, J.0. &

JMFEGC., Pune { Court Mo.4}
Smt. & ¥V Jadhaw,

18" Jt.-Civil Judge J. D. &
J.MFC.. Pune,

76 [Smt. J. 5. Kelkar, 17-05-21 BOH 1o Smt. R. ¥. Bhalgat'Baphanha,
s* Jt. Civil Judge, J.0. & 2405-21 ACH & 70t Civil Judge, J.D, &
JMFES, Pune {Court Mo 1) |LHQ T days JMEFC. Pune (Court Mo.2}

T7 |&mt. M. F. Pardeshi, 17-0%-21 BOH to 17-08-21 to 23-05-21
& Jt. Civil Judge. J.D. & 30-05-21 AOH & Ami. 5. . Patil.

JMFC. Pune {Court Mo, 8] |LHGE 14 days " Jt. Civil Judge, J.D. &
' JMFEG, Pune. {Court No. 8)
24-05-21 o A0-06-21
Smt. 8. 5. Ramdin.
14" gt Civit Judge J. D, &
J.MF.C., Pune.

78 |5mt. R. K. Bhalgat'Baphana, |31-05-21 BOH ta amt. J. 5. Kelkar,
™t Civil Judge, LD & NE-06-21 ACDH & " It Civil Judge, J.0. &
JMFEC., Pune (Court Ma.2) LHO 7 days JMEC.. Pung (Court Ne. 1)

79 |Emt. & R. Fatil, 31-05-21 BGOH to Smt. 5. K.Khan,

Bt Civil Judge, J.D. & 06-06-21 AOH & 12° Jt. Civil Judge, J.D. &
JMFC, Pune. [(Courl No. 8] [LHO 7 days JMFC., Fune.




S Nume & Designation of | Period during which | Name of the Jud!. Gfficer who is
No. Judicial Officer Judicial Qfficers kept-in charge of the Judicial
. mentioned in col. Officers mentioned in col. No.2
Y No. 2 is allowed dorirng the period
Summer menttaned in col Mo, 3
Vecation Jsudicial
off and leave Heod
guarters,
a0 |Emt. A A Pathan, 24-05-21 BOH to Sml. T. M. Nirale,
87 Jt. Givil Judge, J.D. & A0-05-21 40H & M. Civil Judge, J.D. & JMEL
JMF.C, Pune, (Juvanile LHQ 7 days Pure, { Court No.3)
Justiveh
81 |Shni. ¥ I, Shaikh, 10-05-21 BOH to 10-05-21 to 18-05-21
107 Cividl Judge. J.D. & 23-05-H ADOH & Shri. A. 5. Rane,
JLMFC., Puna LHZ 14 days: 11" Je Givil Judge J. D, &
[Court No. 5} JMFEC. Pune.
17-05-21 to 23-05-21
Smt. 3. 5. Ramdin,
147 0. Civil Judge J. D. &
JM.FC.. Pune.
82 |Shr. A. 5. Rana 17-0521 BOH to Shri. P 5. Jondhale,
19" Jt. Ciwvil Judge J D & 23-05-21 A0H & 2" Jt. Civil Judge, J.D. &
JMF.C., Pune, LHC 7 days JMFC.. Pune { Court Mo 4}
33 |Smt. 5. K.Khan, 17-05-21 BOH to 17-08-21 to 23-05-21
127 K. Civil Judge, J.0O. & 30-05-21 ACOH &, Shri. B 5. Jondhale,
JM.F.C., Pune, LH 14 days 20t Civil Judge, J.D. &
J.M.EC., Pune { Court Mo.d)
24-05-21 to 30-05-21
Shri. M. A. Shaikh,
13" K. Civil Judge J. D. &
JMEC, Pune.
g4 |Bhri, M, A, Shaikh, 17-05-21 BCOH 12 Smt. R. K. Bhalgat/Baphang,
13" Jt. Civil Judge J. D. & 23-05-21 ACH & 7t Ciwil Judge J.0 &
JMF.C. Pune. LHO 7 days JMFEC., Pune (Court Ne,2)
da |amt §. 3. Ramdin, J31-03-21 BOH ta Shii, B 5. Jondhale,
14" JL. Givil Judge J. D & N6-08-21 AQOH & 2% It Civil Judge, J.00, &
JM.FC. Pune. LHQ 7 days JMEC., Pune { Court No.d)
B |Smt. 5.V Jadhaw, A1-05-21 BOH ta Shri. M. A. Shaikh,

187 JI. Civil Juddge J, D &
JMFELC., Pune.

08-068-21 ADH &
LHG 7 days

13" 0t Sivil Judge J. D &
JMF.C. Pune,




sr. Narme & Designation af | Period during which | Name af the Judl, Officer who is
No. Judicial (Hficer Judicial Officers | kept-in charge of the Judicial
mendoned fim eol Officers mentioned in ool No. 2
No 2 s allowed during the period
Summaer mrentipmed in col No. 3
Vacetion/Judicial
aff and leave heod
- GLariers.
a7 |Shri. & B. Pati, 17-06-21 BOHto  |17-05-21 10 30-05-21
Judicial Macpstrate, F. C. 30-05-21 ADH & Smt. 5.V Jacdhay,
{Anti Sorruption], Fune, LHQ 14 days 18" k. Civil Judge J. T &
JM.FGC.. Pune.
838 |Shri. M. K.Xharade 17-05-21 BOH to Smi 5,V Jadhav,
Judicial Magistrate F. . 23-05-21A0H & 181Ut Civil Judge J. D &
{Mctor Vehicle), Fune. LM 7 clays JMFC, Pune.
89 [Shri. K. C. Rajput, 31-05-21 BOH to Shn. A & Deshpande,
Judicial Magistrate F.C. (Pune |D6-06-21 ADH & Jt. Judicial Magistrate F. C. [Pune
Cantonment), Pune. LHQ ¥ days Cantonment), Pune.
80 |Shn A 5. Deshpands, 17-05-21 BOH ta -Q5- -21
Jt Judicial Magistrate F. C. 30-05-21 AQOH & Shri, K. C. Rajput, _
(Pune Cantonmeant), Pune. LHQ 14 days Judicial Magistrate F.C. {Pune
Cantonment}, Fune.
24-05-21 {o 30-06-21
amt. B, 5. Patil
27 Jt. Judicial Magistrate F. C-.
(Pune Cantonment), Puna.
@1 |Emt. R. 5. Patl 17-05-21 BOH ta Shri. K. G. Rajput.
2= It Judicial Magistrate F. . |23-058-21 ACH & Judicial Magistrate F.C. {Pune
(Pune Cantonment), Pune. LHG 7 day= Cartoriment), Pune.
02 |Shri. M. M. Raut. 240521 BOH ko Shri. W. I, Shaikh.
Judicial Magistrate, F.C. 30-05-21 40H & 10" Jt. Civil Judags, 1.0. &
{Railway-Court), Punae. LHG 7 days JMFC, Pune
(Court Ma. 5)
23 [Shr. A. B. Tahasildar, 24-05-21 BOM 10 24-05-21 kry 30-07-21

Civil Judge, J.D. & JMFC,
(F.M.C.Court), Pune.

Qe-06-21 AoH &
LHG 14 days

Smt. A B Mujumdar,
3" Ji. Civil Judge, J.D. & JM.FC.,
Pune {Court Mo .6)

21-05-21 o 05-06-21

Shri. F. 5. Jondhale,

2% 0t Civik Judge, J.D. &
JM.FC.. Pune [ Court No.4)
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Nome & Designation of

Perlod during which

Namee gf the Judl Officer who is

No. Judirviol Officer Judicigl Officers kept-int charge of the Judiciod
mentioned it ood. Officers mentioned in col No.2
No.2 is ollowed during the perfod
Summer tenHoned tit colNoo8
Vaceilon Judicial
uff vard leave head
GUaFLers,
Khadkt Cantonmsnt, Pune
84 |Shri. 5. K. Sonawane. 10-05-21 BOH to Smt. . A, Darveshi,

Judicial hMagistrate F. C,
Khadki-Cantznment, Funa.

16-08-21 ACH &

LHCL ¥ days

Jgint Judicial Magistrata, F.C..
Khadki-Camtoriment, Fune.

95

Smt. 0. A Darveshi,
Joint Judicial Magistrate, F.OC.
Khadki-Cantonment, Fune.

17-05-21 BOH o
23-058-21 AQH &
LHG 7 days

17-05-21 t» 18-06-21

Shri. 5. K. Sgnawane.

Jud-cial Magistrate F, ., Khadki-
Cantanment, Puneg,

20-05-21 to 23-05-21

Smi. V. C. Kehirgagar,

2" Joint Judicial Magistrate F.G.
¥ hadki-Cantanment, Pune.

Smt W C. Kshirsagar,

2 Joinl Jydicial Magistrate
F.C.. Khadki-Cantonmenl,
Fune.

10-05-21 BOH to
16-05%21A0H &
LHG 7 days

Smi. DA Darveshi,
Jairt Judicial Manistrate, F.C.,
Khadki-Cantanmenl, Pune.

Pim

97

Sher, AL UL Supekar
Civil Judge J.D. & JMFC.,
Fimp-Chinghwad, Pune.

310521 BOH 1o
05-06-21 A0H &
LHG} T days

Shri D. R. Pathan,
K Civil budge J.D. & JMFC.,
Fimpri-Chinchwad, Pune.

Shr. D. B. Pathan,
Ju Civil Judge /0. & JMFC,
Fimpn-Chinchwad, Pune.

10-05-21 BOH to
16-06-21 AQH &

LHZ 7 days

Smt. R. N. Mujawar
3 Jt Civil Judge J.D. & JMFC.,
Fimpri-Chinchwad, Pune.

83

Smt. R E. Kals,

20 . Qivil Judge J.D. &
J.MFC. Fimpri-Chinchwad,
Pune

10-05-21 BOH to
230521 A0H &
LHCY 14 ¢ays

10-05-21 tg 18-05-21

Smil. N. T, Bhosale,

4" M. Civil Judge J. D & JM.FC
Fimpri-Chinchwad, Pune

17-08-21 to 23-05-21
Shri. D. R. Pathan,

B Civil Judge J.D. & JMF.GC.,
Fimpr-Chinchwad, Fune.




Sr. Name & Designation of | Perind during which | Name of the Judl, Officer who is
No. Judicial Officer _Judicial Officers kept-in charge of the Judiciol
‘mentomed i eol. | Officers mentioned i col.No. 2
N 2 is allowed durirg e period
Summer mtentioned in col Mo 3
Vacattonhrdicial
offf arud leave head
GUATEeTs,
100 [Smt. R M. Mujawar 17-05-21 BOH to Shr, A. L) Supekar
30t Civil Judge 1D & 2305-21ACH & Civil Judge J.D. & JM.FC,,
JMEC., Pimpri-Chinchwad, [LHQ 7 days Firmpri-Chinchwad, Pure.
Pure, _
101 [Smt. M. T. Bhogale, 17-05-21 BOH 1o 17-05-21 {o 23-08-21
4™ Jt. Civit Judge J. D & A0-05-21AC0H &  [Shii. D. R Pathan,
J.M.F.C_. Pimpri-Chinchwe, LHG 14 days K. Civil Judge J.D, E._ JMFC.,
Pune Fimpn-Chinchwad, Puna.
- -05-21
amt. R A Kale,
2™ Jt. Civil Judge J.D. & JM.F.C,
Fimpri-Chinchaad, Pune
102 |Smt. V. R. Mane. 17.05-21 BOHto  |Shri. D. R. Pathan,
Civil Judge J.0O. & JMFEC,, 22-05-21 ADH & J Civil Judge J.D. & JMFC. .
(FP.C.M.C) Akurdi, Pune, LHC T days Fimpr-Chinchwad, Pune.
cJJD & JMFC. At Taluka P inP District
Ghodnadi Caurt, Fune
103 (Smt. 5 R Bandal, 10.05.21 BOH ta Smt. P K. Kamnvanda,
Civil Judge J.D. & JMFC,, 16.05-21 ADH & Jt. Civil Judge J.0. & JMFEC,
Ghodnadi, Pune. LHQO 7 days Ghadnadi, Puna.
104 | SmL P K. Karyande 17-05-21 BOH o Smt. 5. R, Bandal,
Jt Civil Judge 1.0, & JMFL, [23-05-21 A0H & Civil Judge J.0. & JMFC,,
Ghodnadi, Pune. LHG 7 days Ghodnadi, Pune.
105 | Shei. R. D. Hingangaorkar, 17-05-21 BOH to Shri. K. M. Munde,
2m 1t Givil Judge J.0. & 23-05-21 ADH & 37 0t Givil Judge J.D. & JMFEC,,
JMFC., Ghednadi, Pune. LHQ 7 days Ghodnadi, Pune.
108 [Shr. K. M Munde, 24-05-21 BOH to Shri. R, [ Hingangaonkar,
37 0t Civil Judge J.0. & 06-06-21 ACH & 2" Jt. Qivil Judge J.0. & JMF.C.
J.M.F.C., Ghodnadi, Fune. LHQ 14 days Ghodnadi, Pune.
Saawad Court. Pune
107 [Shr. 3. M. Morey 10-05-21 BOH to Shni, N. H, Tikha,
Givil Judge J.0. & LM.F.C., 2306-21 AC0H &

Saswad, Fune.

LHO 14 days

JE Civil Judge J.D. & JMFC,
Saswad, Pune. :




Sr. Name & Desigration of | Period during which | Nome of the JudL Officer whe is
No. Judicial Officer Judicial Officers | | keptin charge of the Jurdicial
Rreftiioned it col. Officers miendoned in col.No. 2
No. 2 is allowed during the period
Suitmer mentoned in col.No. 3
Vwuron A Tudickl
off and teave freord
© QUAFLETSE.
108 | Shri. N. H, Tikhe, 31-05-21 BOH to Thai, W, M. Marey
Jt Civil Judge JO. & JMFC., |DE-06-21 A0H & Civil Judge J.[03. & J.M.F.C..
Saswad, Pune, LHS 7 days Sazwad, Puneg.
109 |Brmt. . M, Patil, 24-05%-21 BOH to Shri. M. H. Tikhe,
2% Civil Judge J.D. & 30-05-2140H & |Jb Civil Judpe J.D. & JMEC.,
JMEC., Saswad, Puna. LHQ 7 days Saswad. Pune.
Junner Court, Pune
110 | Shri. A, M. Kulkami, 17-05-21 BOH to 17-06-21 {0 23-05-21
Civil Judge J.D. & JMFC., 3-05-21 ACH & Bhri. V. . Ghorpacde,
Junnar, Puna. : LHG 14 days 2 K. Civil Judge 1.0, & JMFC.,
Junnar, Pune.
24-05- -
Shri. P. M. Kolse,
JU Civil Judge J.0. & JMFC.,
Junnar, Pune.
111 |Shri. F. M. Kolsa, 17-05-21 BQH to Ehri. V. Ghorpade, .
Jt. Civil Judge JD. & JMFC., |23-05-21 A0H & 275 Civil Judge J.D. & JMEC.,
Junnar, Pune. LHQ 7 days Junnar, Pune.
112 |Shri. W1, Ghorpade, 24-05-21 BOH to 24-05-21 to 30-05-21
24 Jt Civil Judge J.0. & DE-5-21 ACIH & Ehri. P M. Kolge,
JMEC Junmad Pune. LHZ 14 days JU Civil Judpge .0 & JMEC,
Junnar, Pune.,
31-06-2 -0§-
Shri. A M. Kulkarni,
Civil Judge J.0. & JM.FC.,
Junnar, Fune,
Bhor Court, Fune
113 | Shn. 5. K. Mule, 17-0521 BOH to Smi H. U U. Patil,
Civil Judge 1.0 & JMFLC, A0-05-21A0H & 20t Civil Judge J.0 B JMFG,
Bher, Puna. LHZ 14 days Bhar, Pune.
114 | Shn. P. P Awate, 17-05-21 BOH 1o SmL H. U U. Patil,

Ju Civil Judge J.0. & JM.FC.
Bhor, Pune.

230521 A0H &
LHDY T days

2" Jt Civil Judge J.D. & I M.FLC.
Bhor, Puns,
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5r. Name & Designation of | Perind during which | Naire of the Judl, Offtcer who is
N Judiria! Officer - Judicial Officers Fept-frr charge of the Judicial
Ynentaned tn col, Officers mentioned in col.No. 2
No 2 s allowed during rthe perind
Summer mentinmed in col No. 3
Vacaidon Judicial
off amd leave head
QUAFLELSS,
15 15met H. L. U. Patil. 31-05-41 BOH 1o Shr. & K. Mule,
2™t Civil Judge J.D. & 06-06-21 AOH & Civil Judge J.D. & JM.FC,, Bhar,
JMEL Bhaor, Pune. LHO 7 days Pune.
Vadpaon Courl Puna
118 |Shri B. V. Burande, 17-05-21 BOH to Snit. 5. R. RBarge,
CIID & JMFC, Vadgaon,  |2305-21ADH & 1 p, CIM. & IMFC, Vadgaon,
Pune LHQ 7 days Punc
117 | Smi. 5. . Barye, 24-05-21 BOH to Shri B V. Burande,
Jt. CIID. & JMFC, Vadgaon, |39-05-21 ADH & CID & JVFC, vadgaon, Pune
Pune LHO 7 days :
118 | Shri. B, K. Gaikwad, 17-D5.21 BCH ta Smt. P. M. Suryawanshi,
2 Jt. CITD & JMFC, 23-05-21A0H & |47 It CID & IMFC, Vadgaon,
Vadgann, Pune LHG 7 days Pune
118 | SinL P. M. Suryavanshi. 24-0:3-21 BOH to Shri. 5. (5. {sunari,
4% Ji. GND & JMFC, 30-05-21A0H & |g"r £1I0 & IMKC, Vadgaon,
Vadgaon, Pune LHG 7 days Pune
120 | Smt. G, 5, Padl. 24-05-21 BOH tn Shri. 8. G, Gunari,
5% Jr. CJID & JMFC, D6-05-21ADH & lghn CIID & JMFC, Vadzaon,
Vadgaun, Punc LHL2 14 days Pune
121 [ Bhri. 5. G, Gunari, 17-05-21 BOH ta sSmt. . 5. Padl,
&I, CIIN & JMFC, 230521 A0H & (5% g CUD & JMFC, Vudguaon,
Vadgaon, Func LHQ 7 days Pune
MHED RAJGURLUNAGAR
Additlonal District Court, Khed-Ralgurunsgar, Pune
122 |Shri. M. K. Brahme, 17-05-21 BOH to Shr. A M. Ambalkar
District Judge-1 & A dditional  |23-05-271 A0H & District Judge-2 & Additonal
Sessions Judge, Khed- LHE T days Sessions Judge, Khed-
Rajgurunagar, Pune Rajguranagar, Pune
123 |Shn. A. M. Amialkar, 10-06-21 BOH 1o Shri. 8. M. Patil,

District Judge-2 & Additional
Seasions Judge, Khed-
Rajgurunagar, Puns

18-05-21 AOH &
LHO 7 day=

District Judpge-3 & Additional
Sessions Judge, Khed-
Fajgurunagar, Fune
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mentipned in col.
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124

shn. & N. Patil,

District Judye-3 & Additional
Sessions Judge, Khed-
Rajgurunagar, Pune

24-05-21 BOH to
30-05-21 A0H &
LHZ 7 days

Shri. A. M. Ambalkar,

Oistrict Judge-2 & additional
Sessions Judge, Khed-
Rajgurunagar, Pune

Senior Division

Ca -

125

Smi. 5. 5. Fakhale,
CJIsD
Khed-Bajgurnmagar, Pune

10-05-21 BOH to
23-05-21 A0H 2
LHLD 14 days

10-05-21 to 16-05-21

Shri. G. B, Deshmukh,

2 Ju CISD, & addl CIn,
Khed-Bajgurunagar, Fune

17-05-21 to 23-05-21
Shri. K. H. Padtil,

Ju CISD, Boaddl G,
FKhod-Rajsurunagar, Pune

126

shri. K. 17, Patil,

Je IS & Addl © UM,
Khed-Rajgurunagar, Pung

24-05-21.B0H to
30-05-21 A0H &
LHO ¥ days=

Shi. . T, Deshunukh,
2% It CISD, & Addl Cina.,
Khed-Rajsuninagar, Pune

127

Shei. G, B, Deshmukh,
CISTY & Addl C.JM.,
Khed-Rajgurunagar, Pune

17-05-21 BOH ta
23-05-21 ADH &
LHO 7 days

Shri. ¥, H, Panl,
JICGIS0, B Aaddl CAnt,
Khed-RajgLirinayar. Pune

CJJD & JMFC Court, Khed-Rajaurunagar, Puns

128

Smr.. R. T, Patangzc-Ingle,
Jaing CILID & JWFC,, Khed-
Rajourunagar, Puoe:

31-05-21 BOH ta
08-06-21 AQH &

|LHR ¥ days

Shr. D, B, Patanye,
2 Tnin CIJD & JMFC., khed-
Rajagurunagdr, Pune

128

Shri, . B, Palange,
2" Joinl GIID & JMFC.,
Ehed-Rajgurunagar, Pune

24-05-21 BOH to
30-05-21 AQH &
LHGQ 7 days

Smt__ R, T, Palange-Inygle,
Joint GIID & TWFC., Khed-
Rajaurunagar, Pune
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No. Juedicinl Officer ™ rudicial Officers kept-in charye of the Judiciol
mentioned tn col, ‘Hficers mentioned in col.No. 2
No.2 is allowed during the period
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Vacaron Judicial '
off and leawe hend
qUAaTters.
130 | Shri. P. D. Deore, 10-05-21 BCH Iz A0-05-21 to 16-06-21
% T I A JMFC, Khed- 23-03-21A0H & Smt. M. 5. Kadam,
Rujyurunagar, Pune LHZ 14 days a4 t‘_‘-i'u'i.l Judge 10 & JMFC.,
Khed- Rajguruneagar, Pune.
17-05-21 to 23-05-21
Shri, D, B, Patange,
2" Toint CID & IMEC., Khed-
Rajprnagar, Pune
131 |Smt. M. 5. Kadam, 17-05-21 BOH to -05- -
4% It CII0 & IMFC, Khed-  |20-05-21A0H & Shri. D. B. Patange, 2™ Joint
Rajgurinagsr, Pune LHE 14 days CJID & JMFC., Khed-
Rujpunanagar, Pune,
24.05-21 to 30-05-2] _
smt, R. [0, Patange-Ingle, Joint
CHD & JMEC., Khed- -~
Rajeurunagar, Pune
Ghpdagaon Court, Puna
132 |shri. IT. 1. Pathan, 10-05-21 BOH to Sho 8. A, Mulik,
Civil judec J. D, & JMFC, [18-05-21A0H & |\ £1ID & JMFC, Ghodegaon,
Ghodegaon, Pune LHG 7 days Fupe
133 |shi 5. A Wulik, 31-0521 BOHt  |Shri, T, J, Pathan,
Jt. C1ID & JMEC, OE-08-21ACH & Civil Judge [ D. & JMEC,
Ghodegaon. Pune LHG 7 days Ghodegaon, Pune
134 [Smt. §. K. Birajdar, 10-05-21 BOH 1o

2" T CAID & JMEC,
Ghodegaon, Pung

£23-05-21ADH &
LHO 14 days '

Shri 5. A, Mulik,
Jt. CLID & JMFC, Ghodegaon,
Pune
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Vacation/ Judicigl
off ind feave head
querrers
BARAMATI
Additipna| District Coyrt, Baramati, Pyne
135 |8mt. J. B. Darelar, 24-05-21 BOH to Shh. 5. T, Bhaleran,
Districe Judge-1 & Addl, 0e-06-21 ADQH & District Judge-2. & Additional
Sessions Judme, Paramat, LHQ 14 days Sassions Judge, Baramati, Pune.
Tune
136 {Shri. 5. T. Bhalerao, 16-05-21 BOH tn Stot. J. P. Darekar,
District Judge-2 & Addl, ZHOS-Z1ACH & IDjsrict Judee-1 & Addl
Sessions Judge, Bararmad,  |2HS 14 days |Sessions Judge, Baramati, Pune
Pune
137 | 8hei. R. R. Rathi, 10-05-21 BOH to Shri. K. V. Lokhande,
Districy Judye-3 & addl. . |1505-21ACH & |Diyrret Judee 4- & Add
acesiong Judge, Baramatg, LHGQ 7 days 51::.5510115 Jutlge, Baramat, Pune
Pune
138 |Shri, R, V. Lokhande, 31-05-21 BOH tao Shri, [0, B, Bangade,
Diztricy Judge-4 & Addl, 06-06-21 ACH & Adhoc Dastrict Judge 1 & Addl,
Sessions Judse, Baramat, LHQ 7 daye agssions Jurlee, Baramat, Pune
Pune
138 |Shri. D, B. Bangade, 17-06-21 BOH to 17-05-21 10 23-05-21
Adhoe District Judge-1 & 30-05-21ADH & Smt. J. P. Darekar,
Addl Sessions Judge, LHQ 14 days District Judge-1 & Addl.
Baramati, Pune Sessions Judege, Raramatl, Pune
23-05-21 10 30-05-21
Shri. 5, T, Bhalcrae,
Iistrict Judge-2 & Addl
Sessions Judge, Baramad, Pune
140 |Bhri. K. D. Gadwe. 17-05-21 BOH to Shri. B. V. Lukhande,

Adhae Digiviel Judgoe-2 &
Assl., Scssions Judge,
Baramali, Pune

2305-21A0H &
LHQ 7 days

Dislrict Judge-4 & Addl
sossions Judye, Baramati, Pung
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Sr. Narne & Designation of | Period during which | Nome of the Judl, Officer who is
No. Judicial Officer t:mdir_fuf Officers kept-in charge of the Judicial
wtentioned in col. | Officers mantioned in col.No.2
Nio.2 iz allowed during the period
Summer mentoned in col Noo3
Vucetion Todicial
off and lemve head
guarters.
Senjor Rivislon Court, Baramati, Pune
141 | Shri. . O. Bharne, 10-05-21 BOH to Shri. B. M. Arbad,
CISD, Baramati, Punc 2305-21 A0H & | 7 CISD, & Addl CIML,
LHQ 14 days Baramari, Pune
142 |Shri. 1. N. Arbad, 24.05-21 BOHio  |Shri G. Q. Bharne,
Jr. CISD, & Addl. ©.JM., 06-08-21A0H &  |£JSD, Baramat, Pune
Baramalti, Pune LHZ 14 days '
143 [Shri. P. N. Deshpande, 17-05-21 BOHto  |Shd. § 8. Ubale,
7ed T, CISD, B& Addl C.J6,[23-05-21 AQH & 34 Ji. CISD, & Addl CIM.,
Bararali, Pune LHQ 7 days Batamari, Pune
144 | Sho. § .5, Ubale, 24-0521 BOH to Shri. P. K. Deshpande,
3900 CISD, & Addl S UM, [98-0521A0H & e g CJSD, Baramali, Pune
Raramati, Pune LHG 14 days
5 145 [Smt. A B. Kurne, 10-05-21 BOH ta shti. 5 .5, Ubale, .
i 4% 0t CISD, & Addl C.UM., [2305-21ACH & |3 1 cSD, & Addl. CJM.,
: ' Baramarti, Pune LHU 14 days Baramari, Pune
CJJO & JMFC Court, Baramat!, Punea
. 146 | Shri. V. B. Kamhle, 24-05-21 BOHto  |Sme. V. V., Pauil,
Jt. CJID & JMFC, Baramati, |30-05-21A0H & 137 CIID & JMTC, Baramari,
Pupe LHQ 7 days Pune
147 | Shr. F. B. Wagdole, 24-05-21 BOH te Shn. A. J. Girhe, _
2™ Ir. CJID & JMFC, 0-05-21 AOH & [4m It CID & JMFC, Raramari,
Baramati, Pune LHG 7 days Pune
148 [Smit. V. V. Partil, 10-05-21 BOH to Shri. V. B, Kamhle,
20 It CID & JWFC, 23CE-21ACH & |3, CIID & JMFC, Baramat,
Baramali, Pune _ LHQ 14 days Pune




2% . Civil Judge D&
JMFC Indapur, Pune,

23-05-21 A0H &
LHL ¥ days

S Noume & Designation of | Pertod during which | Name of the fudl. Officer who is
Na, Juedictal Officer Judivial Officers kept-in charge of the Judieial
mentioned in col Officers meamtioned {7 col.No. 2
No.2 15 allowed during the perimd
Surnnter _ inentioned in col.Ne. 3
Vacation Judicial
off and lewrve hegd
QUArEers.
149 | Shri. A, ). Girthe, 10-05-21 BOH to 10-05-21 b 16-05-21
4% T, CIIDr & JMIC, 23-05-21 AQH & Shri. P. K. Wagdole,
Baramat, Pune LHQ2 14 days 2" R, CIID & JMFC,
Baramat, Pune
17-05-21 o 23-05-21
Shri. ¥. B, Kamble,
Ju. LD & JMPC, Baramali,
Pune
| 150 | 5hri. 1. . Mahadeokoli, 10-05-21 BOH to Shri. P. B Wapdole,
5 e, CIID & JMFC, 23-05-21A0H & o 5 CJID & JMEC,
Baramati, Pune LHQ 14 days Baramati, Fune
151 | Sme. [0, 5. Khot, 10-05-21 BOH to Smt. A I Tachulkar.
&% J. CIID & IMEC, 16-05-21A0H & |7 3¢ Clap & JMFC, Barama,
Baramati, Pune LHG 7 days Fune
152 |5, A J, Bachulkar, 17-05-21 BOH to Smi. D, §. Khot,
7N 1, CID & JMEFC, 23-05-21A0H & g0 5, CIJD & JMFC, Baramali,
Baramati, Pune LHQ 7 days Pulc
Indapur Court, Fune
153 |&mt. 5. B Yadav, 10-05-21 BOH to Shri. M. P Deshpande,
Civil Judge J.0& JWMFC. 16-05-21A0H A 2M 0t Civil Judge J.D& JM.FC.
Indapur, Pune. LHZ 7 days [ndapur, Fune.
154 | Smt. N.A.L Shaikh 10-05-21 BOHto  [10-05-21 to 16-05-21
JU Civil Judge JD& JMFGC  |24.05-21 A0H & Shri. M. P Deshpande,
Indapur, Pune. LHZ 14 days 2 )t Civil Juage J.D.& JMF.C,
Inclapur, Pume.
17-06-21 to 23-05-21
Smt. 5. B .Yadaw,
Civil Judge J.0O.& J M.F.C.
Indapur, Pune,
1558 |Shn. M. P. Deshpande, 17-05-21 BOH to Smt. 5. B Yadavy,

Civil Judge J.0nNE M FC.
[ndapur, Pune.




Sk, Narme & Besignation of | Pertod during which | Name of the Judl, Officer who is
Na. Judicial Officer Judicial Officers | kept-iit chavge of the Judicial
" metiitamed in col. Officers mentioned in cal N2
No.2 is allowed during the period
Sohmer mentioned in col.No. 7
Vacaton Tudiciel
off und leave head
quirriers.
Daund Court. Pune
156 |Shri. M. B. Jadhav, 10-05-21 BOH to Shri, A A Kalamkar,
CJID & JMEC, Daund, Pune |[23-05-21AQOH & 90 1 C1ID & IMFC, Daund,
LHO 14 days Pune '
157 |Shri. A. T. Mungire, 10-05-21 BOHto  |Shri. A. A. Kalamkar,
Jt. QLD & JVFC, Daund,  |[#308-21ADH & Ja=d 1 CITD & JVIFC, Daund,
Prne LHG 14 days PUTE :
163 |Sho. A. A, Kalambkar, 31-05-21 BOH to Smt. &, A, Lagarc,
3 . CIID & JMFC, Daund, [V8-08-21ACH & . 3¢ ir )ID & TVFC, Daund,
Punc LHG T days Pune )
159 [Smt. A. A. Lagare, 10-06-21 BOH to Shri. A. A Kalaml:ar,
34 T, CII & JMFC, Daund, [23-03-21AO0H & 2 Jt. CUD & JMFC, Daund,
Pune LHQ 14 days Pune "
160 [ Shri. 3. S\arpe, 17-05-21 BOH to chri. A A Kalamkar
Judicial Magistrate F.C.. 23-05-21 ACH & PR ’
nd Ty, TR, Draumd,
Railway Court, Daund, Pung.  |LH2 7 days 27 Tt GJIL & JMFC, Danm
Pune
Notg .-
1) The Additional Sessions Judges having the charge of with whom

charge is kept are required to attend the remand work of cases under POCS0,
ACB, NDPS and offences under all the other relevant Special Acts, during the
vacation period, including holidays falling within their charge perod. For

POCS0 holiday remand work separate order is passed,

2}

The Judicial Officers with whom charge is kept shall attend the work
in respect of Civil as well as Criminal matters, administrative work for the

perind as menticned against their names.



&

3 The Judicial Officers who are permitred to leave head quarter during
the said period to instruct the staff working in their respective
courls/establishment to make themselves availuble and place the proceedings
of their court to the incharge court, if need be so.

No. GOSt DWW o1 Sd-

District Court, 2ung - Principal District Judge, Pune.
Date : 07052021

Forwarded with compliments to the All Judicial Oificers & all the head of the
branches in Pune District for information and necessary actdon.

By order,

-}\“}fa"ﬁf'

Trstrict Coulrl, Pune f Rewistrar,
Drate : 07/03/2021 District Court, Pune.



